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Plan document (rom year to year which has 
been placed on the Table of the House~ 

(b) Does not arise. 

Activities of Insurgents in Mantpur 

2523. PROP. MEIJINLUNG KAMSON ': 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of . incidents of loot
iog, or attack. 'or abmush made by the 
insurgents upon the civilians, or official t 

or security parties in Manipur during the 
recent time from 1st December. 1984 till 
date; 

(b) details of the incidents; and 

(0) measurec; taken by Government to 
control the situation? 

. THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI .. 
MATt RAM DULARI SINHA) : (a) The 
number of incidents is fifteen. 

(b) The details of the incidents in 
Manipur involving insurgents since 1.12.1984 
are given in the statement attached. 

(C) Security measures have been 
tightened. Combillg operations in the 
affected areas have been taken up aDd 
strict vigiJ is being maintained . 

Statement 

6. 

Khamlaluns 
Lejrak~ Saibam 
lmphal 

Post Office 
Singjamei 
Impbal. 

Rural Bank 
Lilong BranOQ 
Lilong. 

Meitei extremi t fired upon a Manipur 
Police Patrol at Impha'. though no casualty 

Was reported on ei the,r side. 

A sroup of unidentified Maitei extremists 
natched away at gunpoint a sum of about 

ks. 3000/.frooo the headmi.stress of a primary 
school at ImpbaJ. 

Some Meitei extremists snatched away one. 

32 pistol from a State Govt. official at 
Imphal. 

A gourp of unidentified armed miscreants 
looted a sum of Rs. 25.000/- at gun-point 
from the staff member of a local petrol pump 
at ImphaL 

Two unidentified youths with sma II arms 
suspected to be Meitei extremists snatched 
away a sum of Rs.832/" from the P.O. Sing . 
Jamei, ImphaI. 

Two identified youth snatched away 
Rs. 598 / .. at a gUnpoint frorn Rural Bank. 
Lilong and fled away on bicycle. The youth 
believed fo be Meitei extremist. 



'Between Laiting 
in Lei hi 
(Ukhrul District) 

Near Chassad 
(lJl.tbrul) 

Three Unidentified you~h With one small arm 
entered tbe hop of one Nonmanipurj at 
Lamlong Bazar_, and demand Rs. 10.000/- , 
When the shopkeeper pleaded inabiHty to 
comply, 'the YQuth fired 213 rds. causing 
jnjury to the shopkeeper and his aSS'ist8nt, 
snatched Rs. 400 .. 500 being sales proceeds of 
the' day frQrn . the cash box and then fted 
away 01) bicycle OQ which tbe:y come. Both 
tbe injured persons admitted .in RMC 
Hospital for treatmen.t. 

Two . unidentified youth $natc;hed ' away 
Rs . 18950/-a10ng with a , scooter at gun poin. 
o ftom one Birebdra BabHwal (rom the, gate · 
of North AOC, Imphal. 

Four unidentified youths with small arms 
suspected to be Meitei e"tremists snatched 
away a sum of Rs. " 88303/.. from the 'tWo 

employees 0" tbe Polytechnic. 

A group of Meitei ext~emists forcibly took 
away gold ornaments worth about Rs. 40.000/
froln tbe residence of a Meitei at ImphaJ. 

Some unidentified Meitei extremists raided 
.be house of a Meitei at Illlpha J and took 
away gold besides Rs. 1500/-

Pout' security personnel were kiUed ' and 7 
other injured in an ambu h on the convoy of 
the Chief Minister of Manipur in Ukhrul 
district on Dec. 8 by Naga (NSCN) .uO~. 

On Feb. 18, a S,P vehicle was ambushed by 
a StOUp of NSCN underground at ~ Village 
neaf Chassad (Ukhru) district) resulting ,in 
the dea,th of 13 SF persoooQI including ' a 
leO anCl 1 village Volunteer Force (VVP) 
personnel. The NSCN carried away 13 

, weapons (1 LM'G. '9 SLRs and 3 Carbines) 
besides the beloogins of the decea cd SF/VVP 
personnel . 

I 

On the night of Maroh 13, a group of NSCN 
underground sh6t dead Rungonal A:oal, a 
IvoJunteer of VUlage VQhlOt'eer Force (VVP) 
in the hHters' residence at Chakpikarot18 
(Cbaodel district) . 

Earlier. QO the same eVening the above gtoup 
of NSCN ha$ snatched away a stun of 
Rs. 700/- from the SDO, Chakpikarong. 




